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¥ 1.35 crore per Ha. The provisions of RFCTLARR Act, 2013 for determination
of compensation and R&R has become applicable to NH Act wef 01.01.2015. The
additional expenses arising out of such provision is expected to increase LA expenses
in the year 2016-17 even if there is no increase in the market value for land in
the year 2016-17 and the quantum of acquisition remains at the level attained in
the year 2015-16.

(by The requirement of land varies as per the required lane configuration and
geometry of the corridor. In case of upgradation to 2 lane paved shoulder projects,

requirement of land 1s limited except in the cases of re-alignment and bypasses.

(¢) and (d) In 2016-17 NHAI intends to implement projects on all the modes
viz BOT (Toll), Hybrid Annuity and EPC mode, depending on the financial viability

and participation of private sector.
Construction of flyover in Rajnandgaon, Chhattisgarh

T#163. SHRI MOTILAL VORA: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether the Minister had announced the construction of flyover in Rajnandgaon,
Chhattisgarh to connect elevated roads on 29th January, 2015;

(by whether the State Government has formally requested for the same; and

(¢) if so, the expenditure likely to be incurred thereon and by when the

construction would start?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
TAIRAM GADKARI): (a) Yes Sir.

(b)Y Yes Sir

(¢) NHAI has granted in-principle approval to construct the connecting overpass
between two existing flyovers with estimated cost of ¥ 54.80 crore as change of

scope to the existing Concessionaire. .
The construction work 1s likely to start wef July 2016
Ujwal Discom Assurance Yojana
*#164. SHRI SALIM ANSARI: Will the Minister of POWER be pleased to state:

(a) whether Government has launched Ujwal Discom Assurance Yojana (UDAY)

to turn around highly indebted State power distribution and generation companies, and

T Original notice of the question was received in Hindi.
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(b) if so, the details in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF POWER
(SHRI PIYUSH GOYAL): (a) and (b) Yes, Sir. The Government of India has launched
Upwal DISCOM Assurance Yojana (UDAY) on 20.11.2015 for the financial and
operational turnaround of State-owned Power Distribution Companies (DISCOMSs). The
scheme envisages that States take over 75% of DISCOM debt as on 30th September,
2015 over two years — 50% of DISCOM debt shall be taken over in FY 2015-16
and the remaining 25% in FY 2016-17.

The scheme aims to reduce interest burden, reduce the cost of power, reduce
power losses in distribution sector and improve operational efficiency of DISCOMs.
The scheme also incentivizes the States by exempting State takeover of DISCOM
debts from Fiscal Responsibility and Budget Management (FRBM) limits for two
years, increased supply of domestic coal, coal linkage rationalization; liberally
allowing coal swaps from inefficient to efficient plants; allocation of coal linkages
to States at notified prices and additional/priority funding in schemes of Ministry
of Power and Ministry of New and Renewable Energy, if they meet the operational

milestones in the scheme.
Funding pattern for PMGSY

*165. SHRI BHUPINDER SINGH: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) whether the previous Government was providing full Central grants for the
Pradhan Mantri Gram Sadak Yojana (PMGSY),

(by 1if so, the reasons for changing it to 60:40 ratio between the Centre and

States respectively by Government;

(¢) whether this policy would adversely affect the economically backward States

of the country, including Odisha; and

(dy whether Government would consider and provide full Central grants to the

States identified by different committees in the recent past?

THE MINISTER OF RURAL DEVELOPMENT (SHRI CHAUDHARY BIRENDER
SINGH): (a) to (d) Government of India, as part of a broad poverty reduction strategy,
launched the Pradhan Mantri Gram Sadak Yojana (PMGSY) on 25th December, 2000
as a 100% Centrally Sponsored Scheme to provide all weather road access to eligible

unconnected habitations. The primary objective of PMGSY is to provide connectivity



